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CENTRAL ADMINISTRATIVE TRIBUNAL
Principal Bench, New Delhi.

0.A.855/93
Mm.P.1100/93

New Delhi, This the 14th Day ef February 1994

Henfble Shri P.T. Thiruvengadam, Member(A)

; 1 Sh., Amar -Nath III S/e Sh, Shankar Dass
& Sh. M.R., Nagpal S/e Sh., N.C Nagpal

v Sh, Mahipal Arera S/e Sh, Babu Ram Arera
4, Sh, Surender Mshan S/e Sh. Manehar Lal

8. Sh. Lakhpat Rai Gumber S/e Sh. H,R.Gumber
6. " . Shyam Lal Kataria S/e " A.N., Kataria

Yo % Bed. Matula S/e " Kanshi Ram

8 % 1N, Kepir S/e " B.D. Kapur

9, " Revti Prasad S/e Ram Prasad

16. " Ram Prakash Dua S;O " Sain Ditta Ram
11. " Nand Lal Dus 8/€6 * RO Uua
‘2. " G.L; Naruls S/0 " K.C. Narula
13 " Mulk Raj Dua P % 8.0, Dus

4. " Brij Mehan " oy Prakash Chand
15. " Mehan Lal Vaid " " Behari Lal Vaid
16, " R.N, Bhatia " " Tilek Chane
3, " N.S. Temar " " Ram Singh

18 "™ Hira Singh i " Munshi Ram

19. " Satya Prakash . " R.S. Geel

20. " Hans Raj Gupta " " R.N. Gupta

21, " Madan La)l Arera " " Gebind Ram

22. " T.R. Ghalile " "  Tepan Dass

23, " Rattan Singh Rathers " R.N, Singh

24, " Sachidanand Srivastva" " | ,p, Srivastva
2. " V.K. Rustagi " " Pyare Lal
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All the abeve applicants are werking as Telegraph Masters under
the Chisf Superintendent Central Telegraph Office, Nsu Delhi,

C/e Shri Sant Lal, Advecate, C-21(B) New Multan Nagar,

New Delhi-110056.

essApplicants

By Advecate Shri Sant Lal

Versus

1. The Unien ef IWdia
Threugh thes Secretary
Ministry ef Eemmunicatien,
Department of Telecemmunicatien
Sapchar Bhawan, New Delhi-110C01. -

v & The Chief General Manager,(NTR)
Depar tment ef Telecemmunicatiens,
Kidwai Bhawan, New Delhi-110050.

3 The Chief Superintendent,
Central Telegraph Office,

Eastern Ceurt, New Delhi - 110050. es.eREespendents

By Advecate Shri PP Khurana
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ORDER(Oral)

Hen'bla Shri P.T. Thiruvenocadam, Member{A)

1. This OA has been filed by the applicantSwhe were appeintes

as Tﬁlegraphists in Delhi circle frem varieus dates. They were

subsequently premeted as Asstt, Telegraph Masters{(ATMs) during

1978 te 1981 in the pay scale of Rs.380-560. They were fuorther
Hpehingr e

prmeted te the pest -F-LS&(T.M.S) in the scale gf Rs.425-649 :feéng

early 80%'s. It is the case ef the applicants that en premstien

as LSG TMs they were nct given the benefit of fixatien ef pay

under FR 22(C) but the pay was fixed by applying the ruleé under

FR 22 a(ii). Their representatiens in this regard has been

rejected by letter dated 23.9.93 and hence this 0A, where the

- fellewing reliefs hava been claimed;~

(i) Te declare the impugned erders which restrict the
benefit ef pay fixatien ef ATMs en premetien ts the
grade of TMs under FR-22 C te the applicants snly in
the cass ef Sunilendu Chaudhry & Ors (OA-439/90)

as arbitrary, discriminatery and vielative ef Articles
14 & 16 of the Benstitutien.

ii) Te direct the respendents te extend the benefits
sf the eorder dated 28~9-92 and the judgements ef the
Tribunal(Annexure A-3 te A-5) to the applicants alse
whe are similarly plagsé and te Pix their pay frem the
the grade ef ATMs tothat of T.M.s by applying the
principle of FR-22-C(eld) and nsu F.R.22 I(a)%i) in

accerdance with the lau declared by the Hen'ble Tribunal
in the said cases:-

iii) Te grant all censequential benefits ef arrears
ef pay and allewances and increments.

iv) Te award the cests ef this applicatien.
y 20 A number ef OAs have been filed befgre varieus Benches
¢f this Tribunal by similarly circumstanced applicants. The
issues raised have been discussed in detail and in the latest
srder passed in OA 1120/93 en 17.1.94 by Principal Bench a
reference te seme ef these erders has been made.
3. I subscribe te the views taken by the varisus Benches
ef this Tribunal and accerdingly pass the fellewing erder:=-

"In view of the facts and circumstances the applicatien

is allowed and the respondents are directed to extend

the benefit of the erder eated 28 Sep 92 issued by

Ministry ef Cenmunicatiens, Department of Telecemmunicatiens, |

New De2lhi te fix the pay ef the applicants in the grade

of ATMs on their premetien tg t he pest gf Tslegraph
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Masters by applying the prineiple of equality sf lau.
The applicants are 21se entitled te arrears if any
en accsunt ef re-fixatien ef pay., The respendents

te cemply with the abeve directiens within three

menths eof receipt ef this erder. Ne cests.,"
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(P.T. THIRUVENGADAM)
Member (A )

LCP




